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O R D E R 

16.01.2020   By way of last chance, the Appellant is allowed to file an 

affidavit for ‘One Time Settlement’ by 21st January, 2020.   

Ms. Paromita Majumdar, learned counsel for the ‘Oriental Bank of 

Commerce’ will place the offer before the ‘Committee of Creditors’/Respondent 

No. 2 and file its reply-affidavit by 22nd January, 2020.  

Post the case ‘for orders’ on 30th January, 2020. 

 

[Justice S.J. Mukhopadhaya] 
Chairperson 

 

 
 

 
[ Justice Bansi Lal Bhat ] 
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